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FORM A
PUBLIC ANNOUNCEMENT
(Under Reguwiation 6 of the Insolvency and Bankruplc E Board of India
(insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of corporate dettor . | SN ENGINEERING SERVICES PRIVATE LMITED

| prncipal offce (F any) of coporale "WM\RW THANE MAHARASHTRA
| chator | 400706 N
c_fmoummmn ’, 17,058/2023 (order received on 2403.:2023)
of Corporae cabtor |
7TE.ruaadmdmdm ] 1206/ 2023
| resoluBoN process |
8 | Name and registraton rumiber of the | Pradeep Kumer Chalaenvarty
| nsohency professional acting as ' IBEPA-OCIFNDDDT 237201 7-20181 1358
9. | Address and e-mal of the Intedm | 8301, Jasmine, Agarwal & Doah Comphex. Kauls
resciubion professional, 8s registared | Heritage Cty, Bhaboks Neka Vasal West . Distt. Paigher,
wah he Board Maharashtra 401202 phc196710Ggmal.com
10.| Address and e-mal 10 be usad for | B301. Jasmine, Agawal & Doshi Complex. Kauls'
| comeapondance with the Imandm ‘WW Bhabols Neka Vass West | Deett. Paigher
| resciution protessional ;vazm
| ) ) ) | Evredl 2023 snengineeringZgmai.com
11.] Last dte for subrmission of clams | 06/04/2023 from the die of order received (e on
| 24
12| Classes of crecions, F any, under ‘TMW Shcable
| clause (1) of sub-secton (BA) of section
|21, ascertaned by the rem resoksion
13 Names of Insclvency Professionals - Not Appicatie
| dertited 10 act se Auhonsed
| Representative of crediion in & cles
| rewves for each cless) |
14 (2) Redenant Foma and T W lirsic it wwancbts gowin
| (b} Details of suthorized representaives | Not Appicatle
are avaslable of

Notice is hotooy ovv.n that the National Company Law Tribunal Mumbas, has ordered the

commenceme resolution process of the SN ENGINEERING
SERVICES PRIVATE aITED on 17!03% -

The creditors of, SN ENGINEERING SERVICES PRIVATE LIMITED are hereby called
upon to subﬂu their claims with proof on or betore 06.04.2023 10 the Interim Resolution
Professional at the addrass mentioned against entry No. 10

The financial creditors shall submit thewr clasms with proof by electronic means only. All
other crodnovs submit the claims with oo' in person by post or by QlOCIronic

means. ors can submit the m?to c‘rost by
omc means. Those creditors who -mend to submit the claim in physical mode can

submit at the address mentioned in entry No. 1

Submission of false or misieading proofs of elam shall attract penalties.

Place: Vasal West, Distt. Paighar, Maharashtra -401202
Date: 26/03/2023

Pradeep Kmn-r Ch‘t:m

Interim
lBBMPA»OO&'lﬂNOOO\Z&'ZO 7-2018/11338




